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SaLcs Tax SYSTEM OF DELHI

3245, SHRI HIMATSINGKA : Will
the Minister of HOME AFFAIRS be pleas-
ed to state :

(a) whether the Declhi General Mer-
chants’ Association has dcmanded the
streamlining of system of Sales tax with
a view to end corruption and save honest
traders from harassment; and

(b) if so, the precise demands of the

Association and Government's reaction
thercto ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) and
(b). The Delhi General Merchants’ As-
sociation hag submitted a Memorandum to





